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Forex reserves increase to
1-week high of $595 bn

AGENCIES
Mumbai, November 24

THE COUNTRY'S FOREIGN
exchange reserves rose to an
11-week high of $595.40 bil-
lion as of November 17, data
fromthe Reserve Bank of India
(RBI) showed on Friday. The
reservesroseby $5.1 billion, the
biggest gain in four months.

Changes in foreign cur-
rencyassets are caused by the
RBI's intervention as well as
the appreciation or deprecia-
tion of foreign assets held in
the reserves.

In the previous reporting
week, the kitty declined $462
million to $590.321 billion.

For the week ended
November 17, the foreign

FOREX RESERVES ($ bn)
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currency assets,a major com-
ponent of the reserves,
increased $4.387 billion to
$526.391 billion, according
to the Weekly Statistical Sup-
plement released by the

Reserve Bank of India (RBI).
It can be noted that in
October 2021, the country's
forex kitty had reached an all-
time high of $645 billion.
The reserves took a hit as

Rupee falls 6 paise to close at
all-time low of 83.40 vs dollar

PRESS TRUST OF INDIA
Mumbai, November 24

THE RUPEE DECLINED 6 paise
to close at its all-time low of
83.40 against the US dollar on
Friday, tracking higher
demand for the greenback
from importers and a weak
tone among Asian peers.

Forex traders said a muted
trend in domestic equitiesalso
weighed on the local unit.

At the interbank foreign
exchange market, the local
unit opened at 83.33 against
the US dollarand moved in the
range of 83.33-83.40 during
the session.

It finally settled at its life-
time low of 83.40 against the
dollar, registering a fall of 6
paise from its previous close.

OnThursday, the rupee set-
tledat 83.34 against the Amer-
ican currency.

"The Indian Rupee ended
weaker to record closing low
on Friday, weighed down by
weakness in its Asian peers
and dollar demand from for-
eign banks...For the week, the
local unit depreciated by
0.10% on the back of bids
from foreign banks and
importers'dollar demand.

"Meanwhile, most Asian
peers were weaker this Friday,
whilearecovery of the US Trea-
sury Yields also weighed on

Rupee vs dollar

83.10_ (Inverted scale)
83.15 |
83.20 | 83.29

83.25 |
83.30 4
8335 |

83.40 |

sentiments," Sriram Iyer,
senior research analyst at
Reliance Securities, said.

The rupee depreciated on
Friday on demand for dollars
from importers and weak
tone in Asian currencies.
However,a softness in the US
Dollar and a decline in crude
oil prices cushioned the
downside, Anuj Choudhary,
research analyst, Sharekhan
by BNP Paribas, said.

Meanwhile, the dollar
index,which gauges the green-
back's strength against a bas-
ket of six currencies, was trad-
ing 0.18% lowerat 103.73.

"In the overseas markets,
the US Dollar Index was trad-
ing marginally weaker against
thebasket of currenciesin thin
Black Friday trading on bets
rates have peaked.

"The Yenwas flat even after
Japan's core consumer price
growth picked up, reinforcing
views that the BoJ (Bank of
Japan) may soon roll back mon-
etary stimulus,’ Iyer said.

The Sterling was trading
strongeragainst the greenback
on Friday afternoon in Asian
trading.

Brent crude futures, the
global oil benchmark, rose
0.28% to $81.65 perbarrel.

On the domestic equity
market front,Sensexfell 47.77
points, or 0.07%, to settle at
65,970.04 points. The Nifty
advanced 7.30 points, or
0.04%,t019,794.70 points.

Foreign institutional
investors were net buyers in
the capital market on Fridayas
they purchased shares worth
%2,625.21 crore, according to
exchange data.

"We expect the rupee to
trade with a slight negative
bias due to weak global mar-
kets and expectations of a
recovery in the US Dollar
index. However, IPO-driven
Dollar inflows and a weak
tone in crude oil prices may
support the local currency.

"Traders may take cues
from PMI data out of the US
today evening. USD/INR spot
price is expected to tradein a
range of 83.10 to 83.70,
Choudhary said.

the central bank deployed the
kitty to defend the rupee
amid pressures caused
majorly by global develop-
ments since last year.

Expressed in dollar terms,
the foreign currency assets
include the effect of appreci-
ation or depreciation of non-
US units like the euro, pound
and yen held in the foreign
exchange reserves.

Gold reserveswereup $527
million to $46.042 billion dur-
ing the week, the RBI said.

The Special Drawing
Rights were up $120 million
to $18.131 billion, it said.

India's reserve position with
the IMF was up $42 million to
$4.833 billion in the reporting
week, the RBI data showed.

o

Chandra Shekhar Ghosh

Bandhan board
clears Ghosh’s

reappointment as
MD for 3 years

BANDHAN BANK ON Friday
approved the reappointment of
Chandra Shekhar Ghosh as its
managing director and chief
executive officerforthreeyears.

The re-appointment, if
approved by the Reserve Bank,
would be effective from July
10,2024.

The board approval for re-
appointment is subject to the
approval of the Reserve Bank
of India (RBI) and the share-
holders of the bank, the lender
said in aregulatory filing.

The current tenure of
Ghosh as the MD and CEO
will expire on July 9, 2024,
and in terms of the regula-
tory provisions, the applica-
tion for re-appointment
would be submitted to the
RBI at least six months
before the expiry of the cur-
rent term, it said. —PTI

LIC shares jump the most in 8 months

BLOOMBERG
November 24

LIFE INSURANCE CORPORA-
TION of India jumped the most
in eight months on the expec-
tation of double-digit growth
in newbusiness premiums.

The insurer is expecting a
higher growth based on a
recent trend showing an
uptick in individual retail
business, chairman Sid-
dhartha Mohanty told news
agency Press Trust of Indiain
an interview.

Its shares jumped as much
as 10.4%, the most since
March 24, while trade volume
surged. State run general
insurers New India Assurance
Coand General Insurance Cor-
poration of India also regis-
tered impressive gains. The
brighter outlook for the sector

LIC RALLIES MORE THAN 10%
ON PREMIUM GROWTH OPTIMISM
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underscores the potential for
insurers asthe economy grows
faster than most major peers.
“Premium growth in the
first half of theyearwasn’t very
good. The expectation is that
going ahead they will grow in

double-digit and gain back
some market share” Mohit
Mangal,an analystat BoB Cap-
ital Markets, said on Friday.
For the last financial year
that ended March, LIC’s
income from new business

premium grew 6.9%. In this
first half of this fiscal year, the
growth was less than 3%.

The comments from LIC
chairman come after the
Reserve Bank of Indialast week
imposed curbs on unsecured
lending by banks and shadow
lenders to stem the relentless
rise in risky consumer loans,
sending shares lower.

Shares of non-lending
firms such as insurers and
asset managers are safer spots
than banks, Jefferies said in a
report on Thursday, after the
Reserve Bank of India warned
banks to undertake stress tests
and avoid “exuberance.”

“Some hot money could be
moving out of lenders to
insurers after these actions,”
said Kranthi Bathini, director
of equity strategy at Wealth-
Mills Securities.

Sebi proposes
easier insider
trading rules

The other proposals
include applicability of con-
tra-trade provisions under
the plan; disclosure of plan to
the stock exchanges two days
from the date of approval and
in a suitable format specified
in consultation with market
participants

These key changes in the
guidelines come in the back-
drop of Sebi chairperson Mad-
habi Puri Buch’s comments
last week that while there
exists a regulation called the
‘Trading Plan’ for perpetual
insiders, nobody has ever filed
the same.“Humara regulation
hi galat hai (Our regulation
itself iswrong),” she quipped.

She also added that there
wasageneral belief that Sebi is
very dogmatic about insider
trading and the trading plan.
“We operate on fundamental
principles and data, and so
again we had a consultation
paper on reforming the ‘trad-
ing plan}’she added.

According to the consulta-
tion paper, since the introduc-
tion of the trading plan, the
market feedback was that the
requirements are onerous to
meet and therefore they
weren't popular.

The deadline for sending
comments on the consultation
paperis December 15.

The X2.6-trn
[PO frenzy

The X3,042.51-crore Tata
Tech issuewasa complete offer
for sale of 61 million equity
shares by both the promoter
and selling investors. Shares
are likely to to list on the
bourses on December 5.

Among others,Gandhar Oil
closed with a subscription of
64x, spurred by a 129x bid for
the QIB portion, 62.23x HNI
subscription and a 29x retail
booking. Flair, too, closed with
a 46.68x subscription, driven
by strong QIB (115.6x), HNIs
(33.37x) and retail (13x) bids.

IREDA had closed with a
38.8x subscription on Thurs-
day,while Fedbank managed to
turnthe cornerand closed with
a subscription of 2.2x even as
it was overshadowed by the
encouraging numbers logged
by its peers.

LG Ayt (e @ e-Tender Notice

Tender No : 1) 293/2023-24/KWA/PHC/TVLA, 2) 294/2023-24/KWA/PHC/TVLA

| FROM THE FRONT PAGE]|

MSF borrowing crosses
X2 trn to hit record hlgh

The infusion of liquidity by the RBI has
also increased in November.

On October 7, the central bank injected
nearly ¥21,000 crore, which increased to
X1-1.7 trillion during this week.

“The liquidity deficit has mopped out
X2.5 -2.7 trillion out of the system this
month. At the same time RBI has been
maintaining a cautious stance to prevent
any runaway inflation,” Debopam Chaud-
huri, chief economist of Piramal Group.

Banks resort to RBI's MSF facility to get
overnight funds when liquidity in the sys-

tem dries up.

Currently,the MSFrate is 6.75%,which
is 25 basis points higher than the repo rate.

“The mismatch in growth of credit and
deposits of banks is putting strain on lig-
uidity. Credit growth has been much higher
than deposit growth which has created a
shortfall in the liquidity,” Madan Sabnavis,
chief economist, Bank of Baroda, said.

He added that a few months back, we
had a situation where some banks had sur-
plus liquidity while other were facing

Won’t seek
extension to
finish probe:
Sebi

Mehta told the court that
Sebi wrote to the Organised
Crime and Corruption Report-
ing Project (OCCRP) seeking
details and documents relied
upon by the organisation,
while making allegations
against the Adani Group in its
August 31 report.

However, OCCRP was not
willing to share the details of
the allegations and said that
they could instead be
obtained from an NGO in
India, which had provided it
the information.

Asperthe Solicitor General,
this NGO is run by Prashant
Bhushan.

Advocate Prashant
Bhushan, who appeared for
one of the petitioners, ques-
tioned the credibility of the
Sebi’s probe.

“We have come to the con-
clusion that the Sebi’s probe
is not credible. They say 13-
14 entries were linked to
Adani, but they cannot look
into it as the FPI guidelines
were amended,” Bhushan said

son next.

in the court.

He also argued that Sebi’s
role in the matter was “sus-
pect” for several reasons as a
lot of information was avail-
able in 2014. He also asked
the apex court to see whether
the probe by Sebi was credi-
ble and whether some other
independent organisation or
an SITwas needed to investi-
gate further.

However, the bench
expressed its reservation to
direct Sebi to investigate the
matterbased on certain media
reports.Italso soughtwhether
the regulator has found any
element of wrong doing as
alleged by the short-seller.

As per the expert commit-
tee report released in May this
year,therewere no primafacie
lapses onthe part of the Sebiin
the Adani issue.

The petitioners have asked
the apex court to consider
appointing a Special Investi-
gation Team, while they also
alleged that reports pub-
lished by foreign newspapers
such as Financial Times and
Guardian show that certain
funds were run by Vinod
Adani, older brother of Gau-
tam Adani. The funds were
alleged to have routed money
for the Adani Group.

deficit, but now the surplus liquidity has
gone down,” he added.

According to experts, the tight liquidity
situation is likely to continue as spending
islikely to stay high due to the wedding sea-

Private chopper
demand takes
off on elections

“Thereare 9-10 legal charter
companies in India but during
the times of astronomical
demand, corporates lend chop-
pers from their fleet,” Kumar
added. No wonder, companies
like BLADE India are in the
process of expanding their fleet.
BLADE Indiaisinductingatleast
5 more helicopters before the
2024 elections.Thecompanyhas
set up a subsidiary in Gujarat’s
GIFT Cityforaircraftleasingwith
the first helicopter set to get
inducted in January-end.

“We are placing orders for
more than 10 aircraft. Elec-
tions are seasonal short-term
opportunities. Most business
peoplewilllook atbest revenue
opportunities and deploy their
fleet,” Dutta added.Another pri-
vate charter company Jet Set Go
said that the challenge of cover-
ing the most extensive territory
in the shortest time is para-
mount, and in this race against
the clock, thereisnotransporta-
tion that can rival private chop-
pers, as they possess the unpar-
alleled ability to reach and land
in the remotest of locations.

NOTICE BY WAY OF SUBSTITUTED SERVICE UNDER RULE 38 OF NCLT RULES,
2016 READ WITH ORDER V RULE 20 OF CODE OF CIVIL PROCEDURE, 1908
INTHE NATIONAL COMPANY LAW TRIBUMNAL, NEW DELHI BENCH -V

(1) JUIM- CWSS to Chenneerkkara & Omalloor Pts.- Supplying and laying 450mm DI K9 Raw wate
pumping main from Well cum pump house to WTP, supply & erection of 630 KVA transformer, VT pumg
sets and road restoration. (2) AMRUT- UWSS to Kaimalapara, Adoor Municipality- Construction of 5L1
OHSR, Laying 200mm DI CWPM, Mace: of WTP, Strengthening and extension of Distribution works
Supply and Erection of Pump set and Providing 800 FHTCs, road restoration. EMD : Rs. 500000
200000, Tender fee: Rs. 19,518, 13,010, Last Date for submitting Tender : 19-12-2023 02:00:pm
Phone : 0469-2600162, Website : www. kwa kerala.gov.in, www.etenders.kerala.gov.in
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Zensar

An SRAG Company

Zensar Technologies Limited

Registered Office: Zensar Knowledge Park, Plot # 4,
MIDC, Kharadi, Off Nagar Road, Pune - 411014
Ph: 020-66057500 FAX No.: 020-66057888
E-mail: investor@zensar.com Website: www.zensar.com
CIN: L72200PN1963PLCO12621

A4

LEADERS IN LOGISTICS
Transport Corporation of India Ltd.
CIN: L70109TG1995PLC019116
Regd. Office : Flat Nos. 306 & 307, 1-8-271 to 273, 3" Floor, Ashoka Bhoopal Chambers,
S. P. Road, Hyderabad - 500 003 (Telangana)
Corp. Office : TCl House, 69 Institutional Area, Sector-32, Gurugram -122 001, Haryana
Tel: +91 124 2381603-06
E-mail : secretarial@tcil.com,Website: www.tcil.com
(FOR ATTENTION OF EQUITY SHAREHOLDERS OF THE COMPANY)

Sub: Transfer of Equity shares of the Company to Investor Education and
Protection Fund (IEPF)
Notice is hereby given to those shareholders who have not claimed/encashed their
dividend since the year 2016-17 & the same has remained unclaimed and unpaid for a
period of seven consecutive years.

In terms of the provisions of Section 124 of the Companies Act, 2013, read with IEPF
Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 as amended from time
to time (IEPF Rules), the Equity Shares in respect of which dividends have remained
unclaimed and unpaid by the shareholders for the past seven consecutive years, are
mandated to be transferred by the Company to the demat Account of the IEPF Authority
established by the Central Government. Accordingly, the shares of all shareholders who
have not claimed their dividend since FY 2016-17 (2™ Interim) are liable to be transferred
to IEPF.

In this regard, individual notices and reminders are being sent to all the concerned
shareholders at their latest addresses available with the company and the details of
such shareholders is being displayed on the website of the Company (www.tcil.com). All
concerned shareholders are hereby again requested to claim their shares and unclaimed
dividend amount(s) on or before 20* February, 2024 by making an application to the
Company. Any claim made after the abovementioned date shall not be considered valid
and will not be taken on record.

Please also note that no claim shall lie against the Company or its RTA in respect of
individual amount, shares and other benefits accruing thereon, so transferred to the
IEPF. The shareholders can however, claim their unclaimed dividend & shares already
transferred to IEPF by following the procedure stipulated in the IEPF Rules.
For further information/clarification on the subject matter, you may contact the
undersigned by sending an e-mail at secretarial@tcil.com or reach our Registrar &
Transfer Agent(s), M/s KFin Technologies Limited at Tower-B, Plot 31-32, Financial District,
Gachibowli, Nanakramguda, Hyderabad 500032. Tel: +91 40 67162222; Email Id: einward.
ris@kfintech.com.

For Transport Corporation of India Limited

Place: Gurugram
Date: 24" November, 2023

Archana Pandey
Company Secretary & Compliance Officer

SCHEDULE I
FORM B
PUBLIC ANKROUKCEMENT
[Requlstion 12 of the Indolvency and Baskruptey Basrd of Indis [Liguidation Process) Regulstices, 2016]
FOR THE ATTENTION OF THE STAKEHOLUDERS OF HINDLISTAN CONTROLS & EQUIPMENT PRIVATE LIMITED

5L | PARTICULARS
Mo,

DETAILS

1. | Kamea of corporate dablor Hrihesian Conlrols & Equipment Privaba Lim#ad

2. | Dale of incorporabion of corporate dabiar Bih March, 2000

3. | Authority under which corporata dablar =
incorporated fregisternsd

Meresiry of Corporata Affers
(W MCa.gov.n)

d. | Conporaba |dansity No. § Limited Lishiity LSTI08WE2000FTCa1 216

Igantification Moo of comparate desbor

P16 & 161 Kasha Indusiial Estate Phase-|
PQ Hally, Baolkata, West Bengal, India, THA0T

5. | Acdress of the registered offica and principal
offic (i any) of corporate deblor

B | Dabe ol closume of Ingodency Resolufion Peocess. | 20011.2023
7. | Liguidation commencesminl dabe of 21,91 20 %5, Order was mlimated an
corporaia dabaar F2.01.20%3
&. | Mama end registration number of tha AMIL KUMAR DUBEY
inscivency professiongl acling as liquidator | IBE] Rag. Ma. - [BERIPA-OI2IP-KOH BT 02 2-
20231424

O, | Addrass ard e-mail of the Squidasar
a5 regisianed with he Brand

Mendian Solendora, Tower |, Flat Mo, 4F
Gh Lmakard Sen Lane, Birpara Folkaba-FI0030
E-mai : anl@mandaassocates.in

Ackdress: 13 Crooked Lane, Al Sen Bhawan,
4ih Flaor, Kolkarla-T000G3

E-mai- liquidalion hceph@gmai com

Miab: +31-98830-28240

10, | Adkdress ared e-mail 1o be used lor
cornespondence wilh the Equidatar

14. | Lasi date for submission of claims 21125023

Hotics is hereby given that The Natonal Company Law Tribunal, Kolkata Bench has ondered the
cammencement of bquidationof the Hinduatan Conirals & Equipment Private Limiled on 21,11, 2083,

The stakehalders of Hindustan Condrats & Equipment Private Limited ara hanaby called upan ta subimit
ther claims with proof on or bafore 21.12.2023 fa the liguidabor at $he address mentioned against item
Wa.10.

Thir fmancal credilors shall submil Saeir claims with proal by alectronic maans only. All ather cradibars
ity Subenil Boe chaiem 5 with thee prood in person, by post or by electromc means

Submissiamalfalse or misleading prood of claims shall atirac! penalies

In cas= @ stakeholder doss not submit is chams duning the Gguideson process, the daims submitted by
such a stakehclder during the corporste insolvency resalution process under the Irsaleancy and
Benkniptcy SBoard of India (Insokwency Resalution Process for Corporale Persons] Regulafions, 2016,

shall ba daemed to be submitted undar saction 18, Sl
Deafe: 2511, 2023 C5 Anl Kumar Dubey
Kplkata Ligusdalor

f‘inanci“.ep. An

NOTICE

TRANSFER OF EQUITY SHARES OF THE
COMPANY TO INVESTOR EDUCATION AND
PROTECTION FUND (IEPF)

Shareholders are hereby informed that in accordance with inter-alia
provisions of Section 124 of the Companies Act, 2013 read with
Investor Education and Protection Fund Authority (Accounting,
Audit, Transfer and Refund) Rules, 2016 (IEPF Rules), as amended
from time to time and such other applicable rules and regulations,
equity shares of the Company, in respect of which dividend has
remained unclaimed or unpaid for a consecutive period of seven (7)
years or more, are required to be mandatorily transferred by the
Company to the Investor Education and Protection Fund (IEPF) of the
Government of India.

Accordingly, in order to comply with the statutory requirement,
individual communication has been sent to the concerned
shareholders, on their registered address available with the Registrar
and Share Transfer Agent (RTA) viz. Kfin Technologies Limited, who
have not claimed the Interim Dividend declared for Financial Year
2016-17 during the past seven consecutive years, that the
corresponding shares are liable to be transferred to IEPF. The
Company has also uploaded on its website (www.zensar.com) full
details of such shareholders and their shares which are due for
transfer.

The Company is under an obligation to initiate the necessary
procedure for transferring the said equity shares to the IEPF as per
the IEPF Rules, if no valid claim/application is received by the
Company or RTA before Monday, February 26, 2024,

shareholders may also note that both the unclaimed dividends and
corresponding share(s), including any and all benefits accruing on
such share(s), if any, once transferred to IEPF can be claimed back
only from |EPF Authority, after following the procedure prescribed
under the said Rules and no claim shall lie against the Company.
Further, 5EBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015, mandate transfer of shares only in DEMAT mode
from April 1, 2019 onwards. You are, therefore, once again requested
to dematerialize your shares at the earliest, if not done already.

For Zensar Technologies Limited

Place: Pune
Date: November 24, 2023

Gaurav Tongia
Company Secretary

LIQUIDATOR OF TECPRD INFRAPROJECTS LIMITED {CDY VE. Ajay Kumar Bishnoland
LA MO 1526/ 2023 in AN 13052022 in C.RIB-F1T21/ND/20158
TO
1. Arvind Bumar Bishnod 550 Ajay Kumar Bishnod B4 | Ex-Director of GO having
address at 77 Guimohar Avenue, Velachery Maln Boad, Chennai 32 and Flat 5,
58 J3rd Main Road, Adyar, Chennai 20
2, & Ramalingam, S/0 Vedam RS, Ex-Director of CD having address at Flat E
Anandam Apartments, 39 1st Street, Kamraj Nagar, &dyar, Channai 20
WHEREAS Ms. Satyadewi Alamuri, Liquidator of Tecprd Infra Frojects Limited has
filed 14 Mo1526/2023 in 16 1305,/2022 under Section 66 of 18C, 2016 and
whereas, the registered post has been returned undelivered. Pursuant tothe Order
dated 19.10.2023 of the Horn'oke National Comparny Law TribunaliMCLT) Delnl
Bench V¥, you are herehy served by this substituted service by publication o be
present before Hon'ble MCLT in persan or through authonised person or [ankver on
28.11.2023 before the Hon'ble NCLT , New Delhi, Court ¥, failing which the matter
may be decided in your absence on the above said date and time.

5
Mrs. Satyadevl Mam:ﬁ
Liguidator of Tecpro Infra Projects Limited
Fegn Mo BBLIPA-DD2/P-NODDTL 2017-18,10205
Address: 23 Lake Area, 3rd Cross Street, Chennai 34
Email satyadevifea@amall.com

MADHUR NOURISHMENT PHIJDLI'I:TE LLP- IN LIQUIDATION
LLFIH

fAF- B0
Fark, Plat T
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E-Auction Hotice
Gale of Assets under the Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction: 26th December 2023 at 11:00 AM to 02:00 PM
{With the unlimited extension of 10 minutes each)
Zale of Corporate Detior by the liquidatar appointed by the Hon'ble National Company Law Tribuna!
Mumbai Benchvide orderdated 0138 March 2023 in LA, 2663 OF 2021 IN C.RIB) Mo, 236 af 2020
The sale will be done by the undersignad through the E-auclion plalioem htlps:aauclions.co.in

(Linkstar Infasys Private Limited)

Hegd. Add: C-7
Opp.: Vashi Railway Station, V

Biock | Class Descriplion |
I Land & | Land Located at GatMo. 23, Villape Limpangace, Taluka - Ssgonda, District -
Buildng | Ahmadnagar Maharashtra - 413726 admeasuring 5000 sq. mtr. alang with
comprassor Shed & Adjacent, Cold Stowage Shed, Adjacent open shed 1o
cold sinrage. open shad. Security Cabdn, well and Weld Mesh Fencing & M3
Garle thiraoa
Reserve Price | Eamezd Maney Depasil Ineremental Value
1,44.44.000 14, 40,000 3,00, 00
Black| Class Dascription
52 Bul Milk Coolers (BMCz) along with condensing makes, 06 Sets, Milk
[ Plant & | Testnp wnits, Weighing scale etc. which are installed at/ars at across various
Machinery | Incatians of thind parties such as Hingani, Deo-Daithan, Shrigands, Pacal
Ramangasn, Aalegansiaoh, Pabwa Kivrd, Pirmalgaon Mans, Manjarsiwvnbl
Khaspur, Kived, Salordh, Ktgaan, Eroedal, Pinipr
Karangar Ghvpal, Wadpon, Dewlgant, Takay Lonar Ghadagao, Jamwhed -
S, Aramdwad, Munoekanvag, Kshl -Sfiganda erc
B BMCs , 3 Condensing units, Amemonia Compeessors with 10HP Matarwith
Pump and 125MM PUF Panets for walls and cedfing with hinged doors at
factory area in Village Limpangaan Taluka — Srganda, District -
Ahmednagar
iescribed in detail i Process Documsént)
E-Auction will be conducted on “AS IS WHERE 15°, “AS IS WHAT 15",
“WHATEVER THERE |5 BASIS" AND “ND RECOURSE BASIS"
Reserve Price | Earnest Money Deposit Inc remental Value
7 38,48,448 23.84,000 2,00.000
Last date of submission of Eligitdity 11th Decesnber 2023 batare 05:00 PM. in the manner
Dacuments | _menticned in detail E-auction Process Document
D¢ laration of Elighity Bidder | 13t Decesnber 2023 before 05:00 PM.
In=pection of Assets of Corporate Delior] Fram 14th December 2023 to 275t December 2023
Last Date for submissson of Earmest | 2660 December 2023
Moniey Deposit
Date and time of E-Auction Tor quaied | 7886 December 2003 af 1700 AN o 0FRT P
bacliers

Terms & Conditions o 1he sale is as under:

1. E-Auction will be conducted on “AS 15 WHERE 15", "A3 I3 WHAT [5°, “WHATEVER THERE 13
BASIS™ AND "MO RECOURSE BASIS" as such sake i without any kind of wamanties and
indemnities thraegh appraved sarvica providar Linkstar infosys Private Limited Contact personon
behall of E-fuction Apency (Linkstar) Contact person: Mr. Diki Prajapali Emad id-
admind@eauctions.co.in, Mobile No.- +91 9870098713

2. Documents shad be submitted to Liquidator thraugh email and hard cogy in the format prescribed
in the detailed E-auction Pracass Doowmeand on or before 11th December 2023 bafara 0500 PM
The bid feern along with daladsd terms & condions af the compsste E-awslion process can ba
downleaded T e 'n':'EI.'ISiI.EI?‘.IFIE:.'_-'[:EUEDﬂﬁE.I}:] ul.

3. Itis claried that this invitation purports toinvite prospeciive bidders and does not create any kind
i binding abligation on the pari of the Liquidaior aor the Company o afiecieste the sale, The
Liquidatar resarves the right b cancel or modify the process andiar nod to accaept and'or disgqualily
arny inferasted party / podential iveestonBidder willbaw! assgning am' reasan and withou? arny
liabsiity.

4, All the terms and conditions are to be mandzionly referred from the detaied E-fuction Process
Dacument, prar to submission of EMD and parbicipation in the process, The Liquidatar can ba
canfacted at lig madhurmaiishmentdogridil cam snf

Dafe ; 25.11.2023 CA Prashant Jain
Place: Navl Mumbai Liguidator - Madhur Nourishment Products LLP
[BBI Reg. Mo: IBEVEPA-0079P-PO1 368/2018-201 912131

Ermail ID); ipprashantjainitgmail com; g.madhurnoyrishmenti@omail com

Correspondence Address: S5ARVI Rasolubon Services LLP B-610, BSEL Tach Park,

Sec. 30 A Vashi, Navi Mumbal- 400 705

Contact Mo +91 S0E2607703 {Call on WhatsApp)

Kolkata
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THE DURGAPUR PROJECTS LIMITED
(A Govt. of West Bengal Enterprise)

CIN No. U40102WB1961SGC025250

Notification No. COM/MFCA, Notification/32
In accordance with West Bengal Electricity Regulatory
Commission (Terms and Conditions of Tariff) Regulations,
2011 as amended, Monthly Fuel Cost Adjustment of DPL
for October’ 2023, works out as follows :

Unit no.: 7 — 164 Paisa/Kwh.
Unit no.: 8 — 170 Paisa/Kwh.

Recovery of MFCA will accordingly be effected for the
month of October, 2023 from the purchasers of electricity of

Dd[&. 22.11. ”023

RECRUITMENT

Star Category Hotels at Darjeeling urgently
required One Dy. General Manager having
age in between 35-45 Years. The candidate
should have at least 5-10 Years Experience
as Sr. Manager level in Hotel/Hospitality
industry.

For further details contact: 91630-52611
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regulations.

ICA-N610(3)/2023

DPL under the purview of Hon’ble West Bengal Electricity
Regulatory Commission. Annual reconciliation of MFCA will
be carried out in accordance with the provisions of the

GM (Commercial)

COMMERCIAL DEPARTMENT

Mail to: sanandabj@gmail.com
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